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1074. SHRI M. N. REDDY: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT. INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

<u) whether it is a fact that a !'epresenla-
tion has been received from Chief 
businessmen and industrialists to simplify 
the existing cumbersome licensing procedures 
so that they are able to set up more 
industries in the Private S ~ r and also 
step up exports of industrial goods; 

(b) whether any action has been taken 
by Government on the aforesaid representa-
tion and if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) to (c). In the meeting of 
the Central Advisery Council of Industries 
held in New Delhi on 3rd/4th January, 
1969, references were made by certain 




